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Present ¢ Hon'sle Mr.,Justice S,N.Mallick, Vice=Chairmgn |

Hon'ele Mr.5.Dassupta, Administrative Member
BIPLAB KR, BAS

Vs
UNICN OF INDIA & ORS,

For the applicant ¢ None

For tne respondents: Mr.B.Mukherjee, counsel | 5 t

Heard on ¢ 3.,3.98 : Order on 3.3598.
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None anpears for the petit ioner today. It appeads jthét an
the 1ast tuwo consecutive occassions none appeared for the @?titiane;
uhen the matter uas called for admission hearing, The applitation is
dismissed for default. Mr.8.Mukherjee, ld. counsel anpears ;Df>the

respondents, No order as to costs.

1 v

,NEmBER(ﬂ)/ : : VICE-CHA IR MaN




